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(i) aa'fan 848(31) AW 25 FFFH, 1989,
(1v) LA, 528(3), e 19 Jewg, 1993,
(v) amm 849(37), ARG 20 SR, 1995,
(vi-)‘-a;rsn 346(1), i 24 I, 1997,
(vii) ®L3M. 70(37), mﬂazomaﬂ 1998,
(vili) LW 132(37), THE 24 F@&EW, 1999,
(i) FLI. 807(31), ATE 6 Fawm, 2000,
(x) ®LI 1095(3), ARG 7 =, 2000,
() LA 12(37), IR 5 S, 2001,
(xil) WL3M 1167(HA), aRE 23 Fa%R, 2001,
(xiil) FLIM 1025(37), AR 5 Faaar, 2003,
(xiv) L3N 229(30), TG 23 FEA, 2004,
(xv) FLIAL 872(31), IHIE 30 JeTE, 2004,
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(xviil) FLI 1674( ), 70 28 Taawa, 2007,
(xix) L3 395(3T), TR 26 B, 2008,
£xx) . LAL 2367( ), THE. 3 I, 2008,
(xxd) WLIM 2912(30), T@ 17 Raww, 2008,
(xdi) I3 2146(37), ARG 21 37T, 2009,
(xdii) L3 351(F), M@ 15 w0, 2010,
(xiv) FLIM. 683(31), AH™ 23 T, 2010, o S
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MINISTRY OF AGRICULTURE
(Department ongnullture and Cooperanon)
T G WY amear et oA b fsmﬁxk o x j mr’ g i et Sl ede | g s FIE b L
5.0. 1308(1'!1) —In exercise of the powers oonfa:red by Section 4 of the Insecticides Act, 1968 (46 of 1968), the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
erstwhile Ministry of Food, Agriculture, Community Development and Cooperation, published in Gazette of India,
Extraordinary, PartI1, Section 3, Sub-secti(_m (i) number G.S.R. 301, dated the 27th February, 1971, namely .—
In the said notification,— '
(1)  foritem (xiv) and the entries relating thereto, the following item and entries shall be substituted, namely :—
“(xiv) ShriP.P.Srivastava, Deputy Industrial Adviser, (For a period of three years from the date of publication
~ Department of Chemicals and Petrochemicals, of this notification)”.
New Delhi.
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-wen sewiss avy Al WE CIMES Telating thereto, the followihg itern and entries shall be substituted, namely :—
“(xv) Dr.Y.K. Gupta, Department of Pharmacology, (For a period of three years from the date of pubhcanon

. All India Institute of Medical Sciences, New Delhi. of this notification)”,
for item (xix) (b} and the entries relating thereto, the following item and entries shall be substinrted, namely -

“(xix)(b} Shri Sunil Kumar, Scientist F, (For a period of three years from the date of publication
National Institute of Occupational Health, of this notification)”.

Ahmedabad,

for item (xx) and the entries relating thereto, the following itemn and entries shall be substituted, namely .—

“(xx) Dr.I.S. Yadav, Director, . (For a period of three years from the date of publication
Indian Institute of Chemicai Technology, of this notification)”.

Hyderabad. _ _

for item (xxi} and the entries relating thereto, the following item and entries shall be substituted, namely .—

“(xxi) Dr. Chhanda Chowdhary, Director, (For a period of three years from the date of publication

Hazardous Substances Management Dmsmn, of this potification)”.
Ministry of Environment and Forests,
Paryavaran Bhawan New Dethi,
( F.No. 19-6/2008-PP-I]

PANKAJ KUMAR, Jt. Secy.

Nete : The principal notification was published in the Gazette of India, Extraordinary, Part If, Section 3, Sub-section (i) vide
number G.S.R. 301, dated the 27th February, 1971 and subsequently amended vide :—

. @ GS:R. 1216, dated the 19th August, 1971,
@) GS.R. 478(E), dated the 10th August, 1976,
(iii) S.0.848(E), dated the 25th October, 1989,

(iv) S.0.528(E), dated the 19th July, 1993,
(v) S.0.849(E), dated the 20th October, 1995,
(vi) S.0.346(E), dated the 24th April, 1997,

(vii) S.0.70(E), dated the 20th January, 1998,

(viii) S.0. 132(E), dated the 24th February, 1999,
@) S.0.807(E), dated the 6th September, 2000,
) S.0.1095(E), dated the 7th December, 2000,
() S.0.12(E), dated the 5th January, 2001,

(i) S.0.1167(E), dated the 23rd November, 2001,

(dil) $.0. 1025(E), dated the Sth September, 2003,

(xiv) S.0.229(E), dated the 23rd February, 2004,

(xv) S.0.872(E), dated the 30th July, 2004,
(o) S.0. 1433(E), dated the 315t December, 2004,
(evii) S.0. 1080(E), dated the 29th July, 2005,

(oviti) 8.0. 1674(E), dated the 28th September, 2007,

@) $.0.395(E), dated the 26th February, 2008,

(9 $.0.2367(E), dated the 3rd October, 2008,

(od) S.0.2912(E), dated the 17th December, 2008,
(odl) “S.0. 2146(E), dated the 215t August, 2009,
(odi)) S.0. 351(E), dated the 15th February, 2010,
(mdv) $.0. 683(E), dated the 23rd March; 2010, -

(o) 5.0.2285(E), dated the 15t September, 2010 and
o) S.0. 2941(E), dated the 15th December, 2010.
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